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SHRI MANAS RANJAN BHUNIA: Sir, this is an important issue. This is an

attack on democracy, this is an attack on institution .. (Inferruptions)...

MR. CHAIRMAN: This will be discussed tomorrow moming. We are taking it
up in the first hour of tomorrow morning. It has been agreed upon by others also.

Please sit down. I will allow you. I will also allow you, Mr. Nadimul. Let the House

function, only three days are left. #YT 21U Wed U Wﬁﬂ 2 fo @8 u® ‘:I—E:FITH(
fawa 2, @78 wen we 55 3 98 8, 9w W A e 9 o W @ fakm €,
AT T AR @ Tt I 30 IYEE &, A7 SR PRIGT BFT 2R PR B
il I Y¥ A B bl YA b1 diley] U8 AR A B

sft aiftia sifer =g R (YoRm): wENiT TERE L L(EEE)...

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, What about the notice
under Rule 2677

MR. CHAIRMAN: I have already said it. You have heard it also. 7 3!
ol Yde first hour A priority ¥ o @ B
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Recent increase in the Minimum Support prices for Kharif Crops and

Challenges in Agricultural Sector

sft sifta aifver ovs o (ORI WOl WY, # amd AR SmR e
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P BT BT 21 aFR B G311 oI €, 91 98 ARG P ST 1 S B AEIET
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G 42 WRHT & AT BT Al 2

ARG, SITHY & SN A ARAR SFar et o1 i @1, gaa @mR siR qa
Wil g 1950 ¥ A G AN AW Bl SHT P AMUN 9¥ O9-19 BH AN H ST B
HimT e, 9w 5T WRHR Bl, 9% hg ERDOR B, THT 5D AMR W Py @i
TN S Bl YOI Hi AR B o Py P 9 # 9gd AR P 6y €1 5@
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AU ST & AT & for WEe & Hgd sid H gl §U 9, 99 dad gAR AT 3ii
S i RS B B = e R e ) LU o) B O ol | B R T e i e B R
g, 98 IR@R e fowm 3 sl weiew, § A § 6 ag wmwor €, e ard o
il | xR T Qo & wieefl, S9 o @ sfrd e arar e e |2t off F
gt vl ® et o7 fh Wiy Sear uiEt & Aqa W 98 weeR S 99 o Y8l
2, TTSIT Pl ILHN I off ¥el 2, 98 INHN RIS, afordi, snfearRe, e,
HEigT AR Al B wRBR R AR IH 99 & eR ) fand | 9R wa |
AR ST I1E] &1 B0 3 9 I8! 8, UTSY @ SRR AN 9¢ W@l Bl gl
MEIG, ARG ST TIEl & IRPR - ISP 2R e AR & [T SF & Py
& & AR B de B T {6 g @R 959 |R A initiative e Siear et
H1 I 7 fow g R Aome ST B e 9g, U TR 7l mEEEEt St 7 et
AT9uT H el o T ad 2022 W W9 QW B MG B 75 WA X B SN, IH qI
B4 fharT @) A B SIET DR BT WA | 59 9% 9gd AR fewfirn ang f
AT W BON, AT IRV B WA ARG, STTHI-IM A Bl €, TR IWHR A
1 ARt fewfir w1 4 v eI @i gerceTd w0 ¥ od g7, A 8@ 8fiY
AT G0 2 de b (=l fbar 2w 3 S initiative 10, 4 initiative 319 DS
& @y W A fowE vsd €1 WeR T wmen $t ot & ' aga Rl AR ame,
Fgd AR <l BT IR PR gU HAFT BT M BT ST PNl B 30D1 Rk
vl e Hifia TE1 fean 81§ 59 WURE & AEIE S B Sl B eI AP
AT AR §) a4 2009 ¥ 2014 TP P BT IO A@ST 1, 21,082 FRIS BUT 27|
# 1w IR e Rifie #=ar g b ad 2000 ¥ 2014 T@ P &1 o arded 1, 21,082
WIS FUY o7 3R g9 2014 ¥ 2018 TF a8 dgHY 2,11,604 BRI UY Bl 41 iy
Fofe ¥ 75 U9 #1 glig PR P P ARAR ST 91S] Bl Res Akl IWHR A,
TSI AR T fB1 21 gud e geA Rrens dim & fow 5,000 BRI 9O, SR
& oIy 10,000 WIS ©UY, $fY IR & fw™ Biw & oy 2,000 SIS UG, A
wd Sret fEe & fov 7,560 $RTs ST 8% 9ye & fou 2,450 @RS Uy fau
T B P H TIod TH @ld AHY TGN B, O 76 95 99 goiC BT AEcT
WR Sar giel &l W 1 fhar 21 gunfy wgiqy, ...(&agH)...

ot AE Yo i (afeeHl dure): 9w, g4 wd 207 b ded iy A B
. (FFT). ..

MR. CHAIRMAN: No, please. We are in the debate. . (Inferruptions)... We are
in the debate, please. ...{(Interruptions)...

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS; AND THE MINISTER OF STATE IN THE MINISTRY CF SHIPPING
{(SHRI VIJAY GOEL): Sir, they want to disturb the House. ..(Inferruptions)... They

want to disturb the House. ...(Inferruptions)...
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MR. CHAIRMAN: This is not the way. Please, 2119 AN d6 SI5Y ... (SHEHH). ..
What happened? ..(Interruptions).. | have answered you three times. 39 |d @fT
29l O E UX Wisvl U8 ugid T2l 21 Have you Come to disturb the House?
..(Interruptions)... What is this? What is happening? ..(Interruptions)... Suddenly,
what happened to vou? .. .(Inferruptions)..

SHRI MANAS RANIJAN BHUNIA: Sir, this issue is a very important issue.
-..(Interruptions)...

sft foora e Tw @is dfler 27 . (FagH)...

SHRI PRASANNA ACHARYA {(Odisha): Sir, farmers' issue is an equally

important issue. ...(Interruptions)...

MR. CHAIRMAN: Yes, the farmers' issue is a buming issue of the country and
you are now obstructing it. 3T @I SITEYI Please go to your seats. ...(Inferruptions)...
g gefd \gl &1 ...(JSEIF)... This is not the way, please. ..(Interruptions).. 1 have
to name you. Don’t allow it to go to that situation. ..(/nterruptions).. Three times
I have explained ..(Interruptions).. You can't come to the Well of the House and
take the House to ransom. The entire House wants to discuss the farmers' issue and

you want to ...(Inferruptions)...

e 3R gRarR weamr 9= (3f Sa weTer A9 W, ww @ e ©
g @i 9 8199 Bl custody H o il ...(TILH)...

SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: No, no; this will not go on record. It will go on record that
these people came to the Well of the House. That should go on record tomorrow.

(Interruptions)..
SHRI MANAS RANJAN BHUNIA: *

g 99 e w5: ¢ e Sase): ey g4t @l T8 g < v 27
. (T ..

MR. CHAIRMAN: Please go to your seats. ..(Intervuptions).. Please go to your
seats. ..(Interruptions).. This is not the way. The entire country is watching you. Live
telecast is on. Please don’t create an impression that you are obstructing the House
and also do not want to discuss about kisans. .(Interruptions).. By force 1T will not
allow anything. .. .(Interruptions)... Even tomorrow if you do this, you cannot dictate
to me. ..{Imterruptions)... Do you understand my point? . .(Interruptions)... This is

not going on record. ...(Interruplions)...

*Not recorded
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SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: You are unnecessarily wasting your energy. ...(Inferruptions)...
Is this democracy? ...(Interruptions)... Is this democracy? .. (Inferruptions)... What are
you talking? .. (Interruptions)... The debate has started. . .(Interruptions)... You have
unnecessarily come into the Well and you are creating disturbance in the House.
(Interruptions)... Trinamool Members, please go to your seats. .. .(Imterruptions)...

Please go to your seats. .. .(Interruptions)... Please go to your seats. ...(Interruptions)...
SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: This 1s not the way. ..(Interruptions)... This 1s most uncivilised,

unruly, undemocratic conduct ...(Inferruptions)...

THE MINISTER OF LAW AND JUSTICE, AND THE MINISTER OF
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI RAVI SHANKAR
PRASAD): Sir, this is an important debate. ...(Interruptions)... Amit Shahji is speaking.
...(Interruptions)... He is the President of the Party. ...(Inferruptions).. He must be
allowed to speak, Sir. ...(Inferruptions)... What is this, Sir? . (Interruptions)... They
will say everything and will not allow us to speak. ..(Interruptions).. What is this
happeming? .. (Interruptions).. They will say everything. . (Interruptions)...

oft apTe SEeHR: wwfy wEiey, a9t 3w BT S AR enu wawen €1 8, @
& TEd B Td AT o At €1 d 98 Y . (FEIF)... 3RS ST T A0 I gan
.. (). 3FEFD B R 1 R? .. (FEAIF)...

MR. CHAIRMAN: Shri Amit Shahji, please continue. ..(Interruptions)... Please
sit down. ...(Inferruptions)... Manish Guptaji, you are a senior Member. Please advise
your Members. ...(Interruptions)... This 1s not the way. ...(Interruptions)... The debate
has already started. ...(/nferruptions)... The speaker 1s on his legs and then you come

in between. I was still considerate and then said that I am going to allow it.

Then suddenly you get something and you get up and disturb the House.
What is this? This is not fair. Please go to your seats. Please go to your seats.
-..(Interruptions)...

SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: This 1s the attack. .. .(Inferrupfions)... Why are you wasting
your energy? . .(Interruptions)... Members, please put on your earphones. You will

be able to hear. . .(Interruptions)... This will not go on record. ...(Interruptions)...

SHRI VIJAY GOEL: Sir, name them one by one. ...(Inferruptions)...

*Not recorded
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MR. CHAIRMAN: Please go to your seats. I will not go by dictation of one
party. This House belongs to all the political parties. There is a system. There is a
rule. ...(Interruptions)... Please go to your seats. You are in the Well of the House.
...(Interruptions)... Please go to your seats. Trinamool Members, please go to your

seats. ..(Interruptions)... Nothing 1s going on record.
SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: Is this democracy? ...(Interruptions)... Is this a democratic right
to disturb the House? .. .(Interruptions)... Is it a democratic right? .. (Interruptions)...
[ am not going to allow that. .. (Interruptions).. Even tomorrow morning offer I
have given . .(Inferruptions).. 1 am not on that.. (Interruptions)... It 1s going to be a
discussion on Uttar Pradesh .. .(Inferruptions)... The girls' hostel 1ssue. ... (Interruptions)...
Let me clarify it. Tomorrow, we are going to take up in the first hour the Deoria
issue. ...(Interruptions)... That happened in Deoria in Uttar Pradesh. .. .(Interruptions)...
That is the issue I have taken up. ..(Inferruptions)...

SHRI VIJAY GOEL: Sir, name them one by one... 9%, U Y B89 goi?

MR. CHAIRMAN: I am giving them an opportunity. Please go to your seats.
..(Interruptions)... Please go to your seats. .. .(Interruptions).. The entire country is

watching vou. ... (Interruptions)...

sft I wiHY FIE: IX, AT democracy F ART AT BT BT 87 T 39T a1 G
B . (FGEM).... BHN U el 9l w2 8, T [Auy we 9id @ © ...(cadE)...

MR. CHAIRMAN: Tomorrow, in the first hour, we are going to take up
discussion on Deoria, the girls' hostel issue. ..(Interruptions)... That has been agreed

upon. ...(Interruptions)...
#ft ¥fq viar ywrE: IR, T T GRET B Bl YET 2 L (@EEE)...
MR. CHAIRMAN: T adjourn the House to meet after ten minutes.
The House then adiowmned ai fourteen minutes past two of the clock,

The House reassembled at twenty-four minutes past two of the clock
MR. CHAIRMAN in the Chair.

MR. CHAIRMAN: Now, Shri Amitbhai Shah. ..(Interruptions)...

SHRI MANAS RANJAN BHUNIA: Sir, we have given notice. ...(Interruptions)..
Please take it up. ..(Interruptions)...

*Not recorded
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MR. CHAIRMAN: I have to name you people. ...(Inferruptions).. It will be bad
in your history. ...(Interruptions)... That will go on record. . .(Interruptions)... Please
understand. .. {(Interruptions)... You are obstructing the House. ...(Inferruptions).. The
entire country wants to see some debate on agriculture. .. .(Inferruptions).. Then
afterwards, there is a discussion on the issue of Scheduled Castes and Scheduled
Tribes. ..(Interruptions)... Hon. Members, under Rule 255 - Withdrawal of Member,
"The Chairman"... .. {(Interruptions)... When the Chair is on his legs, you do
not bother about that also. ..(Interruptions).. What is this? Please go to your
seats. Last time I am telling you, please go to your seats. This is not the way.

...(Interruptions)...
SHRI MANAS RANJAN BHUNIA: Sir, this is very important. ...(Interruptions). ..

MR. CHAIRMAN: Not important, nothing. ..(Interruptions)... 1 have seen it
...(Interruptions)... There is nothing important but still 1 said we will consider it.

...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: But, Sir, this 1s an important issue.
...(Interruptions)...

MR. CHAIRMAN: You do not even bother about it. .. .(Inferruptions).. We
have to discuss about the issue of SCs/STs. ...(Inferruptions).. The entire country

is looking for that Bill. ...(Inferruptions)...

SHRI MANAS RANJAN BHUNIA: We are here to protect the democratic rights
of the people of India. .. .(Interruptions)...

MR. CHAIRMAN: Also, the farming community is agitated. ..(Interruptions)...

You just want to do politicking. ...(Inferruptions)...

SHRI MANAS RANJAN BHUNIA: Apart from democratic right, we want

discussion. ..(Inferruptions)... Please, from you, Mr. Chairman,.....(Interruptions)...

MR. CHAIRMAN: Is it the way? You are an educated man. Is it the way?
When the discussion started, in between the debate, you get a mood and suddenly
you stand up and speak. ...(Inferruptions)...

SHRI MANAS RANJAN BHUNIA: T raised it in the first hour. ...(Interruptions). ..

MR. CHAIRMAN: What happened then? .. (Inferruptions)... 1 answered and you

sat down. . .(Interruptions)...

SHRI MANAS RANJAN BHUNIA: T raised it in the first hour. ...(Interruptions). ..
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MR. CHAIRMAN: You are saying something which you had raised and I answered
and you sat satisfactorily. Then, all of your Members also sat satisfactorily. Then,
the discussion started. Suddenly, you got a mood. 1 do not know what the reason is.
..(Interruptions)... Then, under Rule 255, the Chairman may direct .. .(Interruptions)...
No question. ...(Interruptions)... The Chairman may direct any member, whose conduct
in his opinion 1s grossly disorderly, to withdraw mmediately from the Council
...(Interruptions)... and any member so ordered to withdraw shall do so forthwith and
shall absent himself during the remainder of the day's meeting. . .(Interruptions)...
Yes, please. ..(Infervuptions).. You just convince them. .. (Interruptions)... Nobody
is interested. ...(Inferruptions)... I am not interested in naming. .. .(Interruptions)... 1
am also not interested in naming. ...(Inferruptions).. That is the most unfortunate
thing. ...(Interruptions)... So, do you also support them? .. (Interruptions)... Do you
support them? . (Interruptions)...

SHRI MADHUSUDAN MISTRY {(Gujarat): *
SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: Nothing shall go on record. .. .(Interruptions)... Nothing
shall go on record either here or there. ..(Inferruptions)... 39 AN 4T wZYI
L(EAEH). . (Interruptions)... What is it? . .(Interruptions)... Please sit down.
..(Interruptions)... Ask vour Members to sit down. ..(Inferruptions).. Why are they
standing? ...(Interruptions)... 39 AN 3 SMZT WIS ... (RAFEM)... ... {Interruptions). .

SHRI MANAS RANJAN BHUNIA: *

sft fora e sl ofl, geer Aade ug 81w i @ ol widl, foedl faq
M ug a0 2 o b gd g8y @l ddd [8l <4 L (F@F)... AR a9 9l & a
uig A g, we drd g1 A1 ow Ay gl L (@@, § ddd H e Sirgd eiiY gHR
G BT BT Tl 2] S| L. (D)., TT SHERT 1 121 21 ...(GHH). ..

MR. CHATIRMAN: That is the fate of democracy. ...(Interruptions)... That is the
fate of democracy. ..(lmierruptions).. What can we do? . .(Interruptions)...

sft faorg Mae: S99 S9! 99 fhar S L (EgH)... 99 9161 99 d 36
TR F @S 81 Sl L (G, .

MR. CHAIRMAN: That is the fate of democracy. ...(Interruptions)...

sft faor MEd: s9e Adad © o o9 A L. @ag™)... g o off 9l , a9
2ATT Ib] didd gl Sl .. (FIIF)... FIT 3T 3] AT bl §G By Yehd 672
o (FWT).... PV, o, S96T Wi, wReR F 99d fay 91 B 2, 98 ga

*Not recorded
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eyl 8, g foy . @@am)... § gasiar § fb anue! W) sad wifcfide wvd
ARER 9991 arfeyl ... (@Eg)... WA S 13 9 ergR ofiw s # e
anfeara 7 f&2m ® ...(=EF). ..

SHRI MANAS RANTAN BHUNIA: Sir, We are also concerned. ...(Interruptions). .

sft faora ra: A% enud Fdge @ LLL(REEH)... 319 2 U8 39RT @) politics
Hd BINU L. (FEUH)...

sfi ¥ wiex guE: gumfa <), fQuer 928 9w ¢ & fewEl o a9t &
(AT, .. W) 92 gl gl L@@, fhal & vldwr @) 99l 8 L), ..
# I waTd quAT 98l g & .. (@), .. oS o+l 9l =af g1 @) 2 L. (). .
A 2er ot qield, d Sl ()., 98 g9l g1 9 @i Jdl o &1 872
CA(FIF)... 9, U8 Uh TS WU Bl L. (@@, Wi el b gy see
L (FFEM)... S 39 Ao & GHFYT 9GS §, 3] diad Tal &3 1 @ Bl
. (FEIF). ..

sft wwmafa: ey @ erusl Wiow U Wgyl L (9. .
sft T WEHY uRIIE: AT A BT BTN (DT, .

sft wwrafa: 1. F<E g Sfl, arene g S, #iwl wiar eEfl, s1. a9
o (TFT).... # gpareiiy Twmadt, of Samrar g, st ok o e . (EEm)...
A gt HieH 1% 9501 ...(GIH)... Please go to your Seats. ...(Interruptions)...

Please go to your seats. ..(Interruptions)... All these people, please go to your seats.

...(Interruptions)... All these people, please go to your seats. ..(Interruptions)... These
people, those names have read, they will go to their seats, please. ... (Interruptions). ..
IS, MY AN Sl e W e d6 Sigul (@), F1 A8 SHE 87
(). dd H 2 SHsh) 87 L. (FIF)... ¥ Bl HOllD .. (FAIF)... DY
W@ Bl .. (FAEH)... AT AN dlhdd & ...(FQEM)... Holld O I8 3l ...(EEEH)...

U 7 DUl L. (HEETH). .
SHRT MANAS RANJAN BHUNIA: Sir, we are also concerned.... .. .(Infervuptions)...

oft o Ma: wwfa Sft, emg il i) & FdeRi B yw-ue e ey Uw
AISTT b 3 B1a0d | = BT 27 LL(FEITH)... Let all the party leaders express

their views about this situation. ...{Imterruptions)...

MR. CHAIRMAN: Please. ...(Interruptions)... Parliamentary Affairs Minister,
as a4 Chairman, | can only advice. Then, I can only caution. Then, I can seeck the
co-operation of the people. ...(Inferruptions).. It is a very important issue which is

concerning, the larger sections, the farmers across the country are for discussion.
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[Mr. Chairman]

...(Interruptions)... There are some important issues, and 1 said that it will be taken
up tomorrow, the other one. ...(Inferruptions)... And, then, I also took the names and
asked them to go to their seats. ..(Interruptions)... Other than this, what the Chairman
can do? And, if people come to the Well and then say, 'Let the democracy go to

hell', then, what can we do? ..(Interruptions)...
SHRI MANAS RANJAN BHUNIA: Sir,... ... (Interruptions)...

MR. CHAIRMAN: T would like to have the advice of various parties. Anand
Sharmaji, what is it you want to do? ...(Inferruptions)... The Chair seeks your advice

also. ...(Inferruptions). ..

SHRI ANAND SHARMA (Himachal Pradesh): Sir, once the House is in order,
the discussion can resume. Unfortunately, the Members are agitated over some issue.
The Chairman has said that the discussion can take place tomorrow. But, now the
Members, they are not satisfied. Once the House 1s back in order, we can resume

the discussion. We are for the discussion. We are very clear about it.
MR. CHAIRMAN: I heard you. Now, Dr. K. Keshava Rao. What is your advice?

DR. K. KESHAVA RAO (Andhra Pradesh): I have no suggestions to offer.
-..(Interruptions)...

MR. CHAIRMAN: Right. Shri Prasanna Acharya.

oft gga IRl wE, BH 9 B9 Al 9l wel L (FEEH)... T8 L (FEEE). .
AR it 21 ...(aEF).... Sir, I don't deny; what they are saying is an important
issue. But equally, the farmers' issue is also an important issue. . .(Interruptions)...
And let the farmers' issue be discussed today. Sir, vou kindly allow them to bring
up their issue tomorrow. So, let us not prevent the House from discussing the plight
of farmers. YRBR @ AT DAL B, ‘j—:ﬁ i} arref o w1 .. (... 81
U farmers issue UX GXDPR Bl YGIBII B3, A2l & DA .. (... 97 fFdaT
21 fh 2y 98T Sigv 23X 9RaR &1 ugiery ®Rul . (@GIH)... Let us discuss the

farmers' issue. ...(Interruptions)... That is my clear Cut opinion.
MR. CHAIRMAN: Now, Prof. Ram Gopal Yadav.
SHRI MANAS RANJAN BHUNIA : *

MR. CHAIRMAN: It 1s not going on record. ...(Inferruptions)... Only the name

which the Chair calls will go on record. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA:*

*Not recorded
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ol XM MO Al (IR gew): e, sed g1 el b ol el uee sl
IH! T, 98 g4 Ayl B AFAR ASW S ARl 31 W 8, Sl Al wmTer
important ¥, dftbT 2= g 3mzam ¢ 1 & b od 396! diad @ goreld <)
ST ST S 3w AT BT €A IRaw B ' a1 Afew &3 e,
g8 SR Hl ST important 9T 3R MY S R Fd diaT B somoa H S R
IYDI TR g W g Mol aifsy, § as aedr § &k § arsar § fo oat e d
ol & AFHT TeR A Wl SFRM FRar g 6 d 39T e wR 43, WR B obey
o, ®ife 9 od et ard B g & foy ey @

MR. CHAIRMAN: Shri Navaneethakrishnan, what 1s your suggestion?

SHRI A, NAVANEETHAKRISHNAN (Tamil Nadu): Sir, as Prof. Ram Gopal
Yadav has said, we can continue the discussion on farmers' issue and, then, on the

basis of the assurance given by Mr. Chairman, it may be taken up tomorrow.
MR. CHAIRMAN: Now, Shri Ram Chandra Prasad Singh.

oft 39 =g wg i (faem): a, fearl o) waen wad qgcayef @ ... @raam)...
ok 39 w1 ¥ fpui B amare] ¥Rt ol € 9% 9gd gAY &1 9 €, 99 fear
& issue b HIL TGl R4R3) gl Tlﬁ %\’, o (TDE ). L ar EXsl S9 H 2R d¥g-avg &
T B .. (FAEF)... A dEIE B 9 B W S L (FEEE)... AT SR 90 el
...(FETF)... 3MT T4 ALY, gp! 4 g Sl .. (EEM)...

MR. CHAIRMAN: You don't allow even other Members! ... (Interruptions)...

oft T og uae fiE: wx, o wEl aflar e, d1 ol 9t felt uder @1 @i
AT BRI, 7 B89 @l & < il ...(@Egm)... 39 I § o o @@ g,
ST ot 319 wed H B, ..(FEYF)... 3T BRAE HINT .. (@EIIH)... 3R 9gT @l
AT ... (D). ..

MR. CHAIRMAN: Right. Shri Naresh Gujral, do you want to Say Something?
...(Interruptions)...

SHRI NARESH GUIRAL (Punjab): Sir, I come from a farming State.
(Interruptions)... So, it is important that the farmers' issue must be discussed.
...(Interruptions)... In any case, this has been the demand of the whole House inside.
So, I am very surprised that we are not willing to discuss the farmers' issues,
more so when finally something has been done for the farmers after fifty vears.
It is important that the farmers should know what the Govemment is trying to do

for them.

MR. CHAIRMAN: Now, Shri Sanjay Raut.
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oft do €A (AERIE): W, fheri @1 v w9 wsEyf 2, L (@Eem)...
AR & fory o), Sor & ferg ofl, ...(@Em)... wifh 999 sigr feaEl A snegan
HERTE # B B ..(FIEH)... G5l @1 2 6 af ome sft = o v Sern 2,
I % gl BFT AR L (GEF). ..

MR. CHAIRMAN: Now, Shri C. M. Ramesh.

SHRI C. M. RAMESH (Andhra Pradesh): Sir, I agree with whatever Prof. Ram
Gopal has said. Both are important subjects. Why cannot we have an urgent talk to

their Leader and then meet after 10-20 minutes? ... (Interruptions)...
MR. CHAIRMAN: We have already done it.
SHRI CM. RAMESH: Suspension 1s not the solution.

MR. CHAIRMAN: We have done it. I will never do anything by force
...(Interruptions)...

SHRI €. M RAMESIH: Sir, call the Leader and discuss for 10-20 minutes.
...(Interruptions)...

MR. CHAIRMAN: Right You may discuss it. If you want to discuss, discuss
with them. I have already adjourned the House and requested the Leaders also to
discuss. Now, Shri D. Raja. If anybody wants to discuss, he is free. | am ready to
go by that also. ..(Interruptions)...

SHRI D. RAJA (Tamil Nadu): Sir, I agree with what Prof. Ram Gopal Yadav

has said. The issues are very important. ... (Inlerruptions)...

sft faora Mae: IR, 9 TS AET B P I © L (EEEF). .

sft wumafa: ey STl A= A9 B w5 Sff, ey §f3T Whatever may be,
why should the other Member get into that. .. (Interruptions)...

SHRI D. RAJA: Sir, the farmers' distress 1s a national concern. The whole House
will have to discuss it. We even used to ask for a special Session to discuss...
{Interruptions)... Now, Prof. Ram Gopal Yadav has given a concrete suggestion.
..(Interruptions)... 1f you agree to listen to them tomorrow, they can agree for that
and we can resume our discussion. That 1s for the Chair; you should assure them

that you will discuss their issue also.

MR. CHAIRMAN: Shri Satish Chandra Misra. Please. ...(Inferruptions)...

sft wdler o= fsn (SR weE): W), fRwrl @1 A STh gice A9 B
AR 7El 999X g4l exd & iU U 2
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PROF. MANOJ KUMAR JHA (Bihar): Mr. Chairman, Sir, I think I was also
one of the core signatories for the motion on behalf of my party on Short Duration
Discussion. We wanted to mystify or de-mystify the spectacle of Minimum Support
Price. ...(Interruptions)... 1 have no disagreement with them, but what happens, Sir,
is that history comes to mock us time and again. In this House, there have been
Ministers who said, 'disruption is a strategy’. So, I believe that we should look at

it in totality. ...(Infervuptions)...

ot gefid parR et (i ol e fGeell): wx, # e g & ugd
qig-grd BFe @ 99 39901 ¢ ¢ 3% e 91t @ erfae! &1 3m 9erdl 3 o
AR Tgd @ did asd &, df dld

SHRI ELAMARAM KAREEM (Kerala): Sir, two issues are important. The
House should run smoothly. You please assure them and give some time to them.

...(Interruptions)...

MR. CHAIRMAN: Hon. Members, before I adjourn, I want to tell the House
that this 1is the first item - the farmer's problem. The second item 1s SC/ST which
we all have been demanding for years together and that which has been approved
by the Lok Sabha. ..(Inferruptions).. That will be taken up. If you are interested,
then, allow the House to run. ..(Interruptions)... If you are not interested, I adjourn
the House till 3.00 p.m.

The House then adjourned at forty-two minutes past two of the clock

The House reassembled at three of the clock
MR CHAIRMAN in the Chair.

MR. CHAIRMAN: Let us continue with the discussion on the recent increase

in MSP on agricultural crops and challenges in agricultural sector.

SHRI MANAS RANJAN BHUNIA: Sir, T have given notice under Rule 267.
...(Interruptions)...

MR. CHAIRMAN: Nothing should go on record. ..(Interruptions)...
SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: Say, attack on democracy. Attack on Parliament. Attack in
the Well of the House. .. .(Interruptions)... Will you please respect the Chair for a

minute? . .(Inferruptions)...

*Not recorded
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[Mr. Chairman]

Hon. Members, I wanted to take up important issues. Accordingly, the Business
Advisory Committee has agreed to have discussion on challenges in agricultural
sector, recent hike in the MSP, etc. The second one 1s about the State of economy
and problems connected with that Both have been admitted. One was slated for
yesterday. But, it could not be taken up yesterday. So, it 1s slated for today. And,
the other one 1s to be taken up tomorrow. There are other issues which have been

slated for taking up one-after-the-cther.

As far as Zero Hour is concerned, I have been admitting almost all Zero Hour
submissions. First opportunity is given to Members who have not got any opportunity
so far. Second opportunity is given to those Members who have got only one
opportunity. And, third one is depending upon the importance of the issue. Some
Members have given notice today also for Zero Hour submissions. Some have been
listed for taking up today. And, some have been listed for tomorrow or can be listed
for tomorrow. But, in between the Short Duration Discussion, I have allowed to raise
a point and [ have also answered to that point. Then, the discussion started and went
on for six minutes. After that, some Members entered into the Well of the House.
I adjourned the House twice, appealed to them thrice and also taken opinion of all
Members. Members are unamimous as far as the discussion is concerned; they are
all ready. But, Members are divided on possible action to be taken up. I have also
informed the House about the important Bill which is agitating the minds of the
people; various political parties are also agitating outside and the Bill was approved
by the Lok Sabha. I permitted it as a Supplementary List of Business. It is relating
to SC/ST. I also asked the Government to take it up on priority. I told the Minister
of Parlhiamentary Affairs that other Bills can wait for a hitle time, but you circulate
this Bill first. That is the situation. I have also informed about this to the House.
But, still, Members of one political party enter into the Well, shout slogans and
defy the Chair. So, I have no other way other than adjourning the House till 11.00

am tomorrow. The discussion will continue tomorrow.
The House is adjourned till 11.00 am tomorrow.

The House then adiowmed ol three minules pasi
three of the clock till eleven of the clock on
Wednesday, the Sth August 2018



